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CENTRAL ADMINISTRATIVE TRIBUNAL
. JODHPUR BENCH, JODHPUR

Jodhpur this the 24" day of October, 2013.
CORAM

HON'BLE MR.JUSTICE KAILASH CHANDRA JOSH], MEMBER (J)
- HON' BLE MS. MEENAKSHI HOOJA, MEMBER (A) ’

OA No.1 1772013

Om Prakash s/o Shri Sakta Ram,‘hC.aste_-Jat, aged 25 years, r/o c/o Krishna
Ram Godara, Godara Ka Bas, Digari Kalla, Ajmer Road, Jodhpur
(Candidate for appointment as Mate (SSK) in MES, Army, Jodhpur)

)

.. Applicant
(Through Advocate: Mr. S'P.Sharma) ™~ T T T e e
- Versus

1. -Union of India through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhi.

The Director General (Pers)/E1.C(1), Military Engineer Service,
Engineer-in-Chief's Branch, Integrated HQ of MoD (Army),
Kashmir House, Rajaji Marg, New Delhi.

Military Engineer Services, Headquarters Chief Engineer,
Southern Command Pune ‘

© ‘Military EngineerS'ervices, Headquarters, Commander Works
. Engineer (CWE), Army, Multan Lines, Jodhpur.

. - .. Respondents
(Thro,ugh advocate: Mr. Vinit Mathur and Ms. K. Parveen)

_OAN No 13"/ 1

1. . Pola Ram Choudhary S/o Rupa Ram‘Choudhary R/o Gaurav -
' "House, Near Sati"Mata Temple ‘Panch Ba’m Ratana Jodhpur
=, ~ (Raj).

2. Ramswaroop “S/o Sujaram, R/o Vlllage Ramasani Tehsil Bilara,
Dlstt— Jodhpur (Raj).

- 3. Shyam Lal S/o Kaluram, R/o Village Pitasani, Tehsil & Dlstt-
Jodhpur (Raj). '




4. Mahipal S/o Bhomaram R/o Village Ramasani Tehsil Bilara, lett-
Jodhpur (Raj) . :

5.A Ramprakash Moga S/o Omaram Moga, Rfo C-10, Rajiv Nagar-
I\/Iahamandlr Jodhpur (Raj).

6. Rammwas S/o Puraram R/o C/o Ramsingh Choudhar,418 qu‘ja
Colony Arrport Road, Ratana Distt- Jodhpur (RaJ o

Y

7. I\/lohan Lal S/o Buddha Ram R/o Vrllage Dantlwara vra Banar
Distt- Jodhpur(RaJ) S -

8. l\/lahendra Ram S/o Chunm Lal R/o Vlllage /-\aktajl Post Bawrala
: Vla—Banar Dnstt Jodhpur(Ra) Cuok _- ’ Ty

9. ,‘ Rakesh S/o Kaluram R/o Vrllage Pltasam Tehsrl & Dlstt Jodhpur»
(Raj.). _

R _ ‘.:..Ap@lroamts

(Through Adv. Mr. Kailash Jangid)

Ve‘rsus f

1. Union of lndla through Seoretary Ministry of Defenc,eé .f%aksiha
Bhawan, New Delhr { =N iy L

2. The Drrector General (Pers)/E1Ci (1 ) I\/lllrtary Englneer Serwoe'
T Engineer-in Chief's Branch, Integrated HQ.of MoD (Army) Kashmrr,'
\House RaJaJr l\/larg New Delhi = 110011 :

5\ \.,\ ' % . !
\ l\/lmtary Engrneer Services, Headquarters Chlef Englneer Southern-- T
§,Gor mand Pune 411001 S
_-,rM_;ntary Englneer Service Headquarters Commander Works Engmeer
X _-‘.?@'WE) Army Multan Line Army, Jodhpur— 342010 L

(Trough Adk, i Vink i and s K. Parveen]

0A No. 136/2013

1. Mohit Slngh Chouhan S/o Jagdrsh Smgh Chouhan Plot No 30 B
* Hakim Bagh Opp. Sardar Schoal, DrsttJodhpur(Ra) :

2. Rahul Sharma S/o Shri Jai Dev Sharma R/o 27, AryazNadar
~Mahamandir, Jodhpur, (Raj) 342006 :

T Appllcants '

H
I

(Through Adv‘.: Mr. Kailash Jangid)

e ——

\/prs:rlq.
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1. Union of India through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhi.

2. The Director General (Pers)/'E1C'(1) Military Engineer Service,
Engmeer-rn Chief's Branch, Integrated HQ of MoD (Army) Kashmir
~ > . House, Rajaji Marg New Delhi — 110011.

3. Military E'ngineer Services, Headquarters Chief Engineer, Southern
* Command Pune 411001. .

| 4. Military Engineer Service Headquarters, CommanderWorks Engineer
(CWE) Multan Line Army, Jodhpur - 342010. '

..Respondents

(Through Adv.: Mr. Vinit Mathur and Ms K. Parveen)

OA No0.143/2013 with MA No.71/2013

1. Nanaga Ram S/o Vishna Ram, Aged — 20 years, R/o Bajrahg Medical
Store Opp. Gowvt. Hospltal Srndhary District — Barmer, Rajasthan

2. Anil Kumar S/o late Shri Kasu Ram, Aged-31 years, R/o H No. 91
_ Sargara Colony, 9™ Chopasani Road Jodhpur

- 3. Pawan Kumar S/o Surja Ram, Aged—21 years, R/o Village-Jajiwal
Khichi, Post-Ja'iwal Kalla, District—Jo‘dhpur Rajasthan,

'_5.4 Vrkram Choudhary Sle- Shrr Kana-Ram, -Aged-24 years R/o Village
'\ Jajiwal Kala, District-Jodhpur, Rajasthan

;‘Sangram Singh S/o Shri Vikram Srngh Aged-24 -years, R/o Plot No.
171 New Colony, BJS, near Krrshna Mandir, Jodhpur Rajasthan.

E‘y"Klshan Singh” "Slo™ Prem Singh Bhati,” Aged 25 years, R/o
ey '/ Jaswantpura, Tehsil-Pokharan, District- Jarsalmer

7. Ramswaroop S/o Shri Sujra Ram, Aged 25 yeare, -R/o‘ViII,age-
Heeradesar Drstrlct Jodhpur Rajasthan

s o <28 Sy Singh-Sio~ Shii- Ugam -Singh; Aged 23 years, R/o V. &PO-
Bardhana Tehsrl F’okharan District- Jalsalmer

9. Vikram Srngh S/o Shrr Manohar Srngh Aged 23 years, R/o Plot No.
5 Ganesh Nagar Bhadwasra Jodhpur Rajasthan

S
10.Ayub Khan S/o Shri Mumtaj Khan, Aged 24 years R/c B-26 Avtar

Colony near Mandore Garden, Jodhpur (Raj)

11.Yakub' Khan S/o Shri Mumtaj Khan, Aged-25 years, R/o B-26 Avtar
.Colony, near Mandore Garden, Jodhpur (Raj)




\!‘n"* -u"/ )

" 24.Sahi Ram Bishnoi; S/o Shri’ Chokha Ra,- Bi

- 26.Prakash Saran Slo Shn Bhrya Ram Age

12.Jayant Sharma S/o Shii Mahendra Kumar Sharma, Aged-25 years,
R/g Plot No. 64 Dadich Nagar, Teesari Pale, IVlahamandlr Jodhpur
Rajasthan. o

13. Shravan Kumar Choudhary S/o Shri Gordahn Ram, Aged -22, years,
R/o Vrllage Salwa Kallan FehSIl & District- Jodhpur Rajasthan '

14.Pramod Sharma S/o -Ram Ratan Suthar Aged-29 years, R/o Bajrang
Medical ~Store Opp Govt. Hospltal Slndhary, “Distt.-Barmer,
RaJasthan C , _ I R

15.Moda Ram Parmar S/o Shri Shantr Lal, Aged 20 Years R/o Bhee’élgri- '

ka-Bass, Tehsrl Saya!a Dlstnct—Jalore Rajasthan

16. Pintoo Ram $/0, Shrl Kuya Ram aged 21 years‘ R/o BS@ Army
Central, C/o GE Army Central Jodhpur Rarasthan o S

i .;.4.

17.Kana Ram Rana Slo Shri Saka | Ram Rana Aged 22 years R/o

Police Thane ke- Paas Tehsrl Sayla Drstnct-Jalore Rajasthan

18.Ravi Kumar S/o Kailash Kumar Aged 23. years R/o 86
Colony Air Foroe Road, Jodhpur Rajasthan i ;

1_9 Dharma Ram S/o Shri Hema. Ram Aged 25 years R/o
Salwan Kallan, I\/Iandore Jodhpur Rajasth -

)

20. Rajesh Bheel S/o Shri Parsa Ram Aged 19 Years R/o Bhe
Bass, Sayla Drstnct—Jalore Rajasthan i , ,

oY years, R/o Nathu Bhawan Balon ,aas' Ummeo
i _'dhpur Rajasthan IR Ty :

_,_arsi, :R/o;Cf)Lrartengo,

-----

Rlo Village-Lamba, Tehsil- Bllara l;)rstrrctJ

25.Harendra Choudhary S/o, Shri Godaram (
R/o Digari -Kallan, Neno kr Dhanl Sh
Rajasthan. : - v

{

Naharo-ki-Dhani, Teh. & Drstnct odhpur

27. Hadman Ram S/o Shr Arjun"Rar ‘
Heeradesar, Tehsil- BhOpaIgarh Dlstnct-Jo

Sou, A ars,R/J Vl [;age—

28. Ram Kishor Sio Shri I\/langla Ram Age' :
Osran, Tehsil- Bhopalgarh Drstnct Jodhpur




29:Lal Chand S/o Shri Birjlal, Aged- 25 years, R/o Vill. Post- Anupshahar
Tehsrl Bhadra Drstrlct Hanumangarh

7~ 30.Usman Khan S/o Usuf Khan, Aged-26 years, 'Rio Ward No. 11, Near
“Daud Hazi-Ki Kothl Indira Colony, Bhadra, Drstrlct—Hanumangarh
Rajasthan

31 Hasan Khan Sio Slrajudeen Khan Aged, 27 years, R/o VPO
Anupshahar Tehsil-Bhadra, District: Hanumangarh

*.32.Manohar Singh S/o Shrl Mala Ram,:Aged-27 Years, R/o VlllvTrlwasm
- Tehsil-Bilara, Dlstnct -Jodhpur, Rajasthan

33.Ram ‘Lal S/o Shn Surja Ram, Aged 26 years, R/O. Vlllage-JajlwaI
Khichiyasar, Via Basni, District- Jodhpur Raj asthan. :
PP Applrcants

-, (Through Adv. Mr. S.P. Sharma)
Versus -

1. Unlon of India through Secretary Mlnrstry of Defence Raksha

Bhawan New Delhi.

S 2. The Director General (Pers)/E1C: (1) Mrhtary Engrneer Service,
! : Engineer-in Chief's Branch, Integrated HQ of MoD (Army) Kashmlr
o House Rajaji Marg, New Delhr—110011 '

: ;

. Military Engrneer Services, Headquarters Chref Engrneer Southern
-Gommand-Pune-411001 .- e .

Mlhtary Engineer Servroe Headquarters Commander Works Engmeer .
t (ova) Army, Jodhpur 342027 |

- ...... ..Respondents_

-OAN0..181/2013

- Jugal Kishor S/o Shrl Nlrshn Lal Aged 29 years R/o Dn/vra Ki Haveli Near
weee o -Rajmahal Mrddle SchoolAJay Chowk Jedhpur R . -
g g R .,.....‘...Q,Applrcants

(Throtugh™Adv. M r:“S':P:_ ‘Sharma) -

Versus

1. Unlon of India through Secretary, Mmlstry of Defenoé, gRak,eha
_ Bhawan; New Delhi. : I

. 2. The "Direttor” General (Pers)/E1C (1) Mrhtary Englneer Servjce,
- Engineér-in- Chief's Branch, In grated HQ of. MoD (Army) Kashmrr '
_ "”""-"“‘"'V“"“HOUSE Raja}r Marg, New Del v

- [ .




3. Military Engineer Services, Headguarters Chief Engineer, Southern
Command Pune 411001. .

4. Military Engrneer Service Headquarters Commander Works Engrneer
(CWE), l\/lultan Line Army Jodhpur - 342010.

Respondents

(Through Adv. Mr Vrnrt Mathur Ms K Parveen & l\/lr Grrrsh Joshr) |

OA No. 168/2013 Wrth MA No 83/2013

1. Dinesh Kumar s/o Shri Sura Prak_ash,jaged 27 iye:ars rlo
H.No.265, Navdurga Nagar Khasra-4, - Jhalamand - Circle,
Jodhpur Rarasthan s ,

2.7  Ramdev Nayak s/o Shri Madan Lal Nayak aged 28 years /o -
H.No. 30 ‘Air Force, Indrra Colony Ratnada Jodhpur Rajasthan

3. Manrsh Nayak sfo Shrr Ramdev Nayak aged 27 ryears r/o X
H.No. 68 B, Pabuprg; Crvrl Air Port Road:- Jodhpur Rarasthan

r

4. Vishal s/o Poosa Rami, aged 28 years;! r/o Bombay Motors Co.
behrnd Pancholiya Nadi, Harijan Basti, Jodhpur Ra)asthan

5. Durjan Srngh s/o Shri Roop Srngh aged 28 years rfo P!ot No.169 -
Hanwant ‘B' BJS Marg No.17, Jodhpur Rajas’than o _

Gaurav Jangrd s/o Shri Shankar Lal Jangrd aged 257 years rlo
Rarasthan

Appﬁoant}fs‘

Versué .

—

Union of India through Secretary Mrnrstry of De'fen‘fcé, %Rakisha,-
Bhawan, New Dethi. C b

2. The - Director General (Pers)/E1C {1y Mrlrtary Engrneer Servroe
Engineer-in Chief's Branch, Integrated H of MoD (Arm)) Kashmrr
House, Rajaji Marg New Delhi— 140011, ' - L

3. Military Engrneer Services, Headquarters Chref Engrneer é-ou‘th'ern-
Command Pune-411001. S

4, Mrlrtary Engineer Servrce Headquarters Command-er Works lf:'ngirieer
Army, Jodhpur . b

5. Commander Works Engrneer (CWE) (P) (Army Banar, ‘Jbéihfour. :

H.No. 29-30, Ram Mohalla, | Qutside’ Nagorr Gate,| Jodhpur :




—— e

..Respondenté

. (Through Adv. Mr. Vinit Mathur and Ms K. Parveen)'

OA No, 220/2013

1.

Naresh S/o Shri Kishan Ji, Aged about 23 years, R/o 58, Indra
Colony, Panch Battl Circle, Air Force Road, Jodhpur, Rajasthan

Sanjay Kumar S/o Late Shri Shyam Lal Ji,:R/o Sansi: Colony

. Baggi Khana Road, Ratanada, Jodhpur Rajasthan. .

14.

-

15.

16

Tulsi Ram S/o Shri Ram Lal Ji, R/o Plot No 276, Nehru, (‘olony,
Ratanada Road, Jedhpur, Rajasthan

Pratap Kumar S/o Shri Poona Ram, R/o 73, Pnthwpura Rasala
Road, Paota, Jodhpur, Rajasthan. :

Raju’S/o Shri Mano.har Lal Ji, Rfo H.No. 122, Gali No. 3, Kailawat
Pan Palace Prithvipura, Rasala Road, Jodhpur Rajasthan. *

Plntu Ram S/o Shri Koya Ram, :S/o BSO Army Center, C/o GE
Army Central, Jodhpur, Rajasthan :

l\/loda Ram Parmar S/o Shri Shanti'Lal Ji, R/o Bhilo Ka Bas Tehsil
Sayla, District Jalore, Rajasthan.

Ritu Panwar Wio Shri Niranjan, Rio Vidhya N,agar,f Paota,
Jodhpur, Rajasthan. ' ‘

“\\ Sawai Singh .S/o Shri Ugam Slngh R/a V&P Bardana, Tehsil

Pokaran DlstrlctJalsalmer Rajasthan

‘: ‘\"éanjay Chouhan Slo Shn Chandra Prakash, R/o QNo 503/3 '

?Lancer Line, Army Area, Jodhpur, Rajasthan: |

f"f" Rajesh Bheel Slo Shri. Parsa Ram, R/o Bhllo Ka - Bas Tehsn_ '

Sayla, District Jalore, Rajasthan.

Kanaram Rana Sfo Shri Saka Ram Ji, Rio Near Polio_é Statio_,n',
Tehsil Sayla, District Jalore, Rajasthan. = - . '

Bhupendra Smgh S/o Shri Jai Singh, R/o 604 New Colony, BJS
Colony, Jodhpur, Rajasthan. .

Kishan Smgh S/o Shri Prem Slngh Rle Vlllage Jaswantppura
Post Jemla, Tehsil Pokaran, DlstrlctJaisalmer Rajasthan. -

’ Ashok S/o Shri Bhiya Ram Jj; R/o Village, Khokhana Post Banar,
Jodhpur, Rajasthan. :

" Daulat Ram Choudhary S/o Shri Harman Ram R/o ;\/ulage
Nandri, Post Banar, Jodhpur,. Rajasthan




L

17. -Ganpat Ram Slo Shri Laxman Ji, R/o Village Aanganwa, Post
Aanganwa, Surpura, Jodhpur, Rajasthan.’ .

18.  Anil Kumar S/o Shri Kesu Ram Ji, Rlo 9" Chopasam Road,
Behind Ranvrr Bhawan, Jodhpur, Rajasthan ,

19. Klshna Ram S/o Shri Mangi Lal Ji, R/o Nandra Kalan Post Banar
_Jodhpur, Rajasthan. . S

20. Narendra. Kumar S/o. Shri Chela Ram Jl R/o Lancer Llne MES
Quarter, Army Area, Jodhpur, Rajasthan O

ST Appllcants

' . o
(Through Adv. Mr R.S. Shekhawat)
Versus i
1. Union of India through Secretary Mrmstry of Defencer Raksha
Bhawan New Delhi.- :
2. The Directar General (Pers)/E1Cf “(1) AI\/llhtar'y ‘En-grnee'r' ‘-éerylee
Engineer-in Chief's Branch, Integrated HQ of MoDr (Army) r(ashmlr
House Rajaji Marg, New Delhi — 110011. :
3. Military Engineer Services, Headquarters Chief Engmeer Southern
Command Pune 411001.
AR Military Engineer Service Headquarters, Commander Works Engmeer
*\QWE) Multan Line Army, Jodhpur - 342010: | S
i ) 1;\
, ........ : ..Reépgndente
TS . "zr_!g : o .
4 Throuéh Adv. Mr. Vinit Mathur and: Ms K. Parveen)
H “.._é‘ - :
1. Mohd. Arbaz s/o Mohd. Ayub, aged 19 years rlo Shantlpura . 3

Mehavaton Ki Masjid Road, Jodhpur.

2. Bhagwan Prasad Prajapat s/o Shn Rameshyvar Prajapat aged 31
years rfo 254, Mata Ka Than Dairy - VVah Gali No.B,: Suthla

Jodhpur. A ) ;_

3. Parmeshwar Prajapat s/o Shri Rameshwar Prajapat aged 29“'~
years, rlo 254 Mata Ka Than Dairy VVah Gali n03 Suthla
Jodhpur. :

4. Sharvan Ram. Saran s/o Shrl Achal Rarn, aged 22 years rfo
Village-B-Road, Saran Nagar Ajmer Road, Jodhpur

£ e

e e e b o e




9

.. Applicants

_ (By Advocate; Shri S.P.Sharma)

Versus

1. Union of India through Secretary, Mrnrstry of Defence Raksha
Bhawan, New Delhr

2. The. Drrector General (Pers) E! C (1) Military Engineer Service
Engineer-in Chiefs Bench, Integrated HQ of MoD (Army) Kashmir
House, Rajaji Marg New Delh|—110011

3. Mrhtary Engineer Service Headquarters Chref Engrneer 'Southern
Command Pune- 411001. ‘

4. Military Engrneer Services, Head Quarters Commander Work
_Engrneer (CWE), Army, Jodhpur - 342010. Do

5. CommanderWorks Engineer (CWE)-(P) (Army); Banar, Jodhpur.

- SUTIOR Reeponde'nts
(Through Adv. Mr Vinit Mathur) A

OA Na. 285/201 3

. Tilok Choudhary Slo’ Shrr Anda Ram, Aged about 19 years, Rlo
Village Gujrawas, Post Banar Distt. Jodhpur. -

2. Sanwar Ram Sfo Shri Bhanwal Lal; Aged about; 20 years R/o Vrllage
" “Khokharia, Post Banar Distt. Jodhpur.

3 Ganpat Lal Sio Shrr Laxman Ram Aged abou’[ 22 years; R/o Naya
. Gaanv, Post Chopara, Tehsil SOJat City, Drstt Pa!l -

. Rohit Chouhan S/o Shri .Satya Narayan Slngh Chouhan, aged 24
. _years, R/o Barlo Ka Chowk lnsrde Osryon Ki Havelr Jodhpur '

. __Ummed Chowk, Jodhpur,

r.ffRahuI Sharma “Slo SR Talit Shama, “Aged. about 21 years R/
Bajran_”Colony, Near Golnadl Ummed Chowk odhpur

© / Imran S/o Shri Abdu!l Rahim aged 25 years, R/o in front: of Golnadl

. Sameer Khan S//o Shri Mohammed Shakeel, Aged about! 23 years,
" R/e Kabutron Ka Chowk, Nyarryo Ki Maszrd Ke Pas, Pathan Galr
Jodhpur. ™ CThL

8. "Hrdayatullah Khan: S/o Shri. Lryakat Ullah Khan Aged about 29 years,
R/o K-83/205, Ramjan Ji Ka Hatha Banar Road Aktra Nagar

Jodhpur .

.;'Z'L";A‘p'jolicants‘




e e e _.Farasow Ka Bangla, Moti Chowk Jodhpur

(Through Adv. Mr. B. Khan)

Versus

1. Union of India - through Secretary, Ministry of Defence Rakeha
.Bhawan, New Delhr

| 2. -The Director General (Pers) EI:C (1) Military Engineer, Service
Engineer-in Chiefs Bench lntegrated HQ of MoD (Army) Kashmir
House, Rajaji Marg,. New Dethi - 110011.

3. ..Mmtary Engineer Servrce Headquarters. ‘Chief Engmeer Southern
Command Pune 411001.

4. Military Engineer Sérvice Head Quarters Commander Work Engineer
(CWE) Multan Line Army, Jodhpur - 342010.

........... Respondents
(Through Adv. Mr Vinit Mathur) .

OA No0.347/2013

Vikas s/o Shri Dinesh-Kumar, aged 21 years, r/fo. Nagori Gate, Kala Colony
Gall no.3, Distt. Jodhpur. i

. . Aopljcant
..(By.Ad.vo,oate: Shri S.P.Sharma) ;

Versus

1. Union of India through Secretary I\/llnlstry of. Defence Raksha
Bhawan NewDelhl S , ;

2. The Drrector General (Pers) El C (1) Mrlltary Engrneer Service
Engineer-in ‘Chiefs Bench Integfated HQ of. MoD (Army) Kashmrr .
- House, Rajajr Marg, New Delh|—110011 : '

. m.:’?.-..ﬁ:..l\/hlrtary Englneer Service.. Headquarters Chref Engmeer ‘Southern
A »v—wCommand Rupe:414001. o i L o

- L.

‘\

...Military._Engineer Service Head- Quarters Commander Work Engrneer )
(CWE) Multan Line Army, Jodhpur - 342010 ‘ Bl _ ‘ .

(Through Adv. Mr. Vinit Mathur and Ms. K.Pary.edn)

OA No. 37142013

1. Sad|que Khan Slo Shn Raseed Khan aged: apout 26 years iRlo Post

4

-Respondents ., ", :




I
|
|
|
|

(Through Adv.Mr. B.. Khan) : i

2. CShand Khan S/o Shri 'Abdul Raseed, aged about 28 years, R/o Post
Farasow Ka Bangla, Moti Chowk, Jodhpur.

...... '...-....Applrcants
(Through Adv. Mr. B. Khan)
Versus

1. Union of india through Secretary, Mmrstry of Defence Raksha
Bhawan, New Delhi. _

2. The Director General (Pers) El C (.1) Military Engineer: Service
Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmrr
House Rajaji Marg, New Delhi - 110011. ‘

3. Mllltary Engineer Service Headquarters Chlef Englneer Southern
‘Command Pune 411001, : . -

4. Military. Englneer Service Head Quarters Commander Work Engrneer
(CWE) Multan Line Army, Jodhpur - 342010

5. Commander Work Engineer (CWE) (P) (Army), Banar; {Jodhpur
342027. ’ - ' o

R Respondents
(Through Adv. Mr. Vinit Mathur, Ms K. Parveen &:Mr Girish Joshi)

OA No 394/201 3

1., Bhanwar Singh Rathore S/o Shri Om Singh Rathore aged about 24
_years, R/o Flat No, 58, AZSA,'B.J.S. Colony Jodhpur

‘2. ~Deepak Choudhary S/o -Shri Pokhar Ram, aged about 19 years, Rlo

Neno Ki Dhani, Slkargarh Road; Post Nandra Kala Tehsrl & Drstt-

Jodhpur
s Applroant

Ve rsus

Bhawan New Delhi.

'The Drrector General (Pers) El C (1) Mt ‘
Engineer-in Chiefs Bench Integrated HQ 0
House, Rajajr Marg, New Delhr—-110011 '

o

3. Mrhtary Engineer Service Headquarters Chie
Command Pune 411001, -

4. Mllltary Englneer Servrce Head Quarters Comi

er Work Engineer
-(CWE).Muitan. Lrne Army,,. Jodhpur 342010 U S

ngineer, Solthern, -

‘ 1. Unron of - Indra through Secretary, Mrnrstry of Defence Raksha o

y Engineer| Service -
oD (Army) iKashmir. .

2
Y




.Tie iR 4. Niraj Sharma Sfo Suresh Chand, agedi ?

5. Commander Work Engrneer (CWE) (P) (Armu), Banar, Jodhpur
342027. '

~

(Through Adv. Mr. Vinit Mathur and Mr Girish Joshi)

OA No. 395/2013

1. Himmata Ram Slo Shrr Mula Ram, Aged-24 years, Rfo .

CholaniyanKi‘Dhani, Village &: Post = Chamu via mearl Tehsil-
-Shergarh, Drstrlct-Jodhpur Rajasthan : ;

2. Virendra Choudhary S/o Jalu': Ram Choudhary, Aged -24- years
- R/o- Saran Nagar ‘B’ Road AJmer Road Drstrrct—Jodhpur
Rajasthan. N

3.- .. Jagdish S/o Naina Ram Aged .28 years iRlo Vrllage.GUJrawas
: Post-Banar, Drstrrot Jodhpur Rajasthan
. (Through Adv.yl\/lr. S.P. Sha,rma_)
Versus

1. Union of India through Secretary, Mrnrstry of Defence Raksha
Bhawan; New Delhi. L

" 2. The-Director General (Pers)/E1C(1) Wity Engrneer Service,

Engineer-in” Chigf's Branch, Ihtegrated HQ of MoD (Army) Kashmir
- House, Rajajr Marg, New Delhr— 110011 1 ,

3 Mrlrtary Englneer Servrces Headquarters Chref Engrneer Southern
o ““Command~ Pune--441001- FAUPIES O o

4. Military Engrneer Services, Head'quarters' Comma.hg?je_:r V\{orks
 Engineer (CWE), (Army), JOdhpur 342027. R

S ,m5 “Commander_\Works.. Engmeer (QW,E)M__,(,_.:,)C' Army) Banar Jodhpur~
e BA202T

RETTR ..Respondents

’ A"_;':(Through Adv. Mr. Vinit Mathur, Ms K. Rerveen.and Mr. Grrrsh JOShI)

Respondents -

o] Appllcants



2. Vipin Sharma S/o Gopal Sharma, R/o Village Sadarvan Post
Bichpuri, Dist-Agra (U.P.).

~ . 3. Man Singh Rajpoot S/o Bherun Singh Rajpoot, Aged about 26 years,
"R/o VPO Sonkhari, Tehsil Kathumar, Dis-Alwar (Raj) ‘

..... ‘.....'._‘Applicants

(Through Adv. Mr. Kailash Jangid)

Versus

1. Union of India through Secretary, Ministry of Defence Raksha
Bhawan, New Delhi.

ok 2. The Director General (Pers)/E1C (1), Military Engineer ‘Service,
Engineer-in Chief's Branch, Integrated HQ of MoD (Army) Kashmir
House, Rajaji Marg, New Delhi -~ 110011,

3. Military Engineer Services, Headquarters Chief Engrneer Southern
Command Pune 411001

4. Military Engineer Service Headquaners, Commander Works Engineer
(CWE) Multan Line Army, Jodhpur - 342010.

........... Respondents

(Th'rough Adv.: Mr. Vinit Mathur and Mr. Girish Joshi)

OA No. 421/2013 -

1. Sharwan Singh S/c Shri Sher Srngh 23 years Rio Qtr No. 35272,
- Lancer Line, Jodhpur 342010 (Raj). : A

2. Kuldeep Singh Rathore S/o Shri- Gopal Singh Rathore R/o Q No. 2,
Lancer Line, MES Colony, Dist. Jodhpur—342010 {(Raj). '

; N Hari-Ram Nayak-S/0-Shri Chaturbhuj Nayak R/o H.No. 84 Kumar R/o
% ~-Indra Colony;-Air Ferce Read,. Raranada DlsttJodhpur—342001 (Raj)

........... .-Applicants

B j advocate : None present)

Versus

1. Union of India througn Secretary, l\/hnrstry of Defence Raksha
-Bhawan, New Delhi. '

2. The Drrector General (Pers)/EflC (1), Mrlrtary Englneer Service,
Engineer-in Chief's Branch, Integrated HQ of MoD (Army) Kashmrr
- ~House Rajajl Marg, New. Delhl ! 110011 ‘




3. Military Engineer Services, Headquarters Chref Engrneer Southern '
Command Pune 411001 .

4 Military Engineer Servrce Headquarters, Commander Works. Engrneer
(CWE) Multan Line Army, Jodhpur - 342010.

: e ~..Respondents
(Through Adv. Mr. Vinit Mathur) o :
OA No. 432/2013
1. - Babu Ram s/o Shrr Sona Ram, aged about 31° years rlo vrllage

‘Pokharra Post: Banar Distt. Jodhpur.

i

2, Aslam s/o Shri Abdul Sattar aged 29 years rlo Golnadr Ummed b
~‘.:_Chowk Jodhpur
. . App;lic;a'nts |
(Through Advocate: Mr..B.Khan) s
' Versus
~1. Union of .India through Secretary, Mrnrstry of Defence Raksha
Bhawan, New Delhi. S - :
2. The Director General (Pers)/E1C(1), Ml!rrary -Engrheer Service,
‘Engrneer-ln Chief's Branch, Integrated- HQ .of MoD- (Army) Kashmrr
"~ House, Rajajrl\/larg Néw Delhi =110011. -
. 3. Mrlrtary Engineer Services, Headquarters Chlef Engrneer Southern
R -Command Pune 411001 :
4‘.‘&M1Irtary Engineer __Services, Heaquar’rers ,gf;;(}o_mmap.der Warks
\Engrneer (CWE), (Army), Jodhpur 342027, : _
b :
kS Commander Works Engineer (CWE) (P) (Army) Banar, Jodhpur-
& A :
] 342027. » ) _ i i S
. /1 »
' N i ~Respondents -
__(Through Adv.: Mr. Vinit Mathur) -

//
¥

- OA No. 461/2013

1. Gordhan Jani - S/o Shri- Mehram Ram Aged about 23 years R/o
Vrllage Post Nandhada Kalan, Vaya Banar Drstt Jodhpur

2 Dinesh S/o- Shrr Tulsi Ram Aged abouit . 20 years "R/o Vrllage Post
" Kharda Randhir, Jato Ki Dhanr Vra Banar, Jodhpur

3 Bada Ram S/o Shri Tulsi Ram, Aged about 21 years R/o Vrllage Post
_Kharda Randhr__ry dato Kr Dham Vra Banar Jodhpur o




4. Sohan Lal 'S/o Shri Ummed Ram, Aged about 28 years, R/o 165, -
: Godaron Ki Dhani, Digari Kala Ajmer Road, Jodhpur

5. Mahrpal Singh S/o Shri Jagdrsh Singh, Aged. about 24 years Rio
-\Gayatrr Nagar, Bhadwasiya, Jodhpur.

6. Pratap Srngh S/o Late Shrr Dhan Singh, Aged about 28 years, R/o
Bagar Beri, Kila Road, Jodhpur

7. Gajendra Srngh S/o Shri Gulab Smgh Aged 30 years R/o Merta
Road Distt. Nagaur '

8. Amar Srngh S/o Shrr Dhool Slngh Aged 31 years R/o Lal Sagar

. Jodhpur.
RUUI e Applrcants
\.(L | ‘(Through Adv_.. Mr. B Khan) |
Versus .
.1. Union of India through Secretary Mlnrstry of Defence, Raksha
Bhawan, New Delhl :
2.. The Director . General (Pers) EI C. (1) Military .Enginger Servroe
Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmrr
House, Rajajr Marg, New Delhi+— 110011
3. Military Engineer Service Headquarters Chref Engrneer Southern
. Command Pune 411001. "
4. 'M|l|tary Engineer Service' Head Quarters Commander Work Engrneer
(CWE) Multan Line Army; Jodhpur - 342010;
5. Commander ‘Work Engrneer (CWE) (P) (Army) Banar§, Jodhpur -
342027. P .
N : ..... . ..R_eisoondents
(Through Adv: Mr. Vinit Mathur) ' L
- ORDER{Oral)
- Per Justice Kailash Chandra Joshi, Member (J)
-/ S - e - T e e e e e e Tl L . m.:::

By this common Judgment we are propo,'ﬁ to decide .17 OAs

::\bearrng Nos. 11712013, 135/2013, 136/2013
.\\

31(\3?%/2013 220/2013 284/2013, 285/2013 347/203: ;.

14312013, | 181/2013,

371/2013, 394/2013,
013. In all these QAs,

";similar being relief to




j declare the re-examination conductedv.by respondent N_os.S -and ..4 on
r

l ) _ o L 144 2013 and the order passed hy - respondent Nos 3 and 4 by which
; notn‘rcatlon dated 14 2.2013 (Ann.A/1 and A/2) was publrshed as, |llegal with
‘the further prayer to direct the respondents to make appolntment in

pursdance of the written examination held on 2.8.2012 and _intervlews held -

from 20.10.2012 t0 31.10.2012..

2. We are not puttlng the facts of any partrcular case because the rellefs :

l B
as sought by the applicants are common/ldentlcal in all the OAs . s
- 3. The facts necessary to adjudlca’te all the OAs.may be summarlzéd in

a narrow compass that all the appllcants appeared |n the wntten test held on

2 9. 2012 in pursuance to the advertlsement publlshed in the Employment

e =N\ Newspaper dated 24-30 December 2011- (weekly) Thereafter a
A, '

\
N,

‘ dum was. rssued regardlng the change of ellglbllrty crlterla whrch

/,/
l/ndla A written examination was held at Jodhpur on 2nd September 2012,

l

"~ and the result of the written examrnatlon was declared by the competent

"Mauthorlty All the appllcants 8] d call letters l:© appear in the intgrview

e g__v_wscheduled to be held from 20 'lO 2012 to 31 10 2012 at Command Works

\x «‘ -

Engineer (Army), Jodhpur in which all the applrcants appeared lt is averred

that resuits of other centers weré declared but lt Was not declared for
. l
_J_odhpur Centre. 'T‘hereafter, the ,res_porgdents issued. another 'adver_tlsement

dated 14.2.2013 for re-conduction  of examin.a’tifen of Jodjhp;ur Centre
| o scheduled to be held-on 14.4.2012. Being aggrieved with the action of -

_“___[e_s_pondent Nos. 3 and 4 for non-declaration of- result of the éar lier




1\o‘

examination held on 2.9.2012 and interviews held from 20.10.2012 to

31.10.2012, these OAs have been filed while challenging legality of the

~ revised advertisement dated 14.2.2013 and further process of examination

conducted by respondents.

4, The main grounds on which the reliefs have been sought are as

follows:-

4.1  The issuance of fresrr'ad.vertisem__ent,A'nn,AM and A2 is bad in-the
eyes of law, because the respondents cennot be allovyed to proceed with re-
examination in _respect_ of one centre onry, as the vacenoies weregac;j\rerti.sed '
on AI_I_ India basi-s. | |

4.2  Without 'there being any specific order- of Aioa'ncelletion{ of earlier
examination, fresh examination cannot be held.

4.3 . The selection process cannot be.changed-in mid stream; Either the

entire advertisement ought to have been_oancelled or:the respendents ought

to have.completed the earlier selection prooess_
4.4 Cancellation of examination without recording any reason and without

holding any inquiry or eo'plication of mind to the -allegjations made in alleged

" complaints is improper and against the settled princ’:ip]es of law. -

45 The final result has been WIt‘nheld and fresh examination has been

ordered to accommodate some blue -eye candldates who did not find place

=N~ the earher selectron process

-.In some.of the OAs additional-grounds._ have b‘éen averred with regard

like =Ieakage of

Aéhe second written examination held on 1442013



examination, even though they were not allowed to sit in the examination

held-on 2.8.2012, ~—and ‘--:somejwho- ‘were earlier .allowed -to appear in the

~

examination and called for interviet/v, were not-e:ven issued admit card for
the 14" April," 2013 examination. -A ground also been-taken that the
respondents have not followed the provisions reg‘;ardéng reservation and in
~ some of the OAs, the applrcants have. annexed the- news items pubhshed in
the. newspapers regardrng the rrregularmes commrtted durrng the second
examination held on~~14..4;2013. _
4.7 -In some cases, it :has been aveéred as a grp.und to challenge: the
illegality of 'Ann.A/‘I‘ and A/2 that bare perusal of -the resuit of the written
examination -of 14" April, . 20t3< show :that some candidates ha-ve been
declared successful havrng roll numbers in a group without. there being
difference between the group of 5-10 roll; numbers reflectrng lack of farrness
| ~It-has-also-been said that how is it possrble that not one person out of the
100 odd applicants in these OAs found place |n the Irst of successful :
candrdates of the Aprrl 2013 examrnatlon though all of them had passed '
the earlrer wntten examrnatron and appeared for the mtervrew in: the year

2014

5. . In some OAs, replies - have been flled The counsel for: the

srespondents...Shri..Vinit..Mathur, .. Shri. éGlrlSh Joshlc_and Ms KParveen

s\ubmrtted that the replres frled in some OAs be adopted' as. counter in those"

'ol'

“y

> 4" the- apphcants have also submitted.that the counter clarm by the applrcants_

in some of the OAs may be adopted as counter clalm in other OAs in Wthh
)
, rephes have .not. been " frled. Fur.ther Shrl V. K Mathur coun;sel for: the

respondents has filed add_itional -aﬁid_avrt-and both-it-hgzepartres ag'{e‘:_e that the

i

dases T whrch replres have not,been filed separately The! counsel for




same may be read as additional affidavit in all the cases. Thus, treating the

pleadings in all the cases as complete, we are deciding these OAs.

6. in some of the OAs the applicants have prayed to pursue the matter
jointly. The prayer is allowed because the applicants are pursurng the same
relief and the Misc. Applications filed for Jormng. the applrcants together in

some OAs stand disposed of accordingly.

7. In the counter, the respondents while denying the cherges of
arbitrariness, illegality and irregularities committed in the first -e;xa;rnination
averred that first examination was cancelled on 'the basis,off a report

submitted by a Board comprising of 5 officers and after due ap:pli;cation of

_mind and appreciation of each and every fact, the competent a,uzthority took

a -decision to re-conduct the examination and this 'cautious oecision was
taken after due application of ‘mind with the rellevs:rnt facts. lt h‘as. been
further averred in the reply that an rnternat mvestrgatron was ordered by CE
JZ, Jodhpur to check whether the polroy guldelmes were fo!lowed in the
earlier examination and the said investigation br;ooght out varrous devratrons
in th-e‘ procedure adopted by the CW-E Jodhpur and the processé-vras found

to be vitiated and on the basrs of the above lnternal mvesﬂgatron the

competent authonty ordered to re-conduct the wntten examlnatron without -

'callrng any fresh applrcatlon and srnce the results were not ﬁnahzed
""therefore, the process was re-started begmmng fromiscrutiny of epphcatlons
recetiled in the earlier process. It has bee:nf_.furéj:h_er averreﬁtdj:that the

adi)ertisement issued in December, 2011 clearly istipulates'tll'lat call for

written test and interview conveys no assurance whdtsoever that the .-

candidates will be selected/appointed. Hence the competent authonty was

well wrthm its right to annul the recrurtment at any trme if the same is found




to be violative of transparency and fair play and in this case, the competent
authority hae ordered to re-conduct the process. Therefore, there is nothing
{ ilegal, irregular and unlawful in re-conducting t_he exarninatlon, rather itis a
! | process to hold 'the examination more fairly, which was well wrthln the ambit

of the authorities.

advertised zone-wise and each recruitment zo',ne was lndepenfdejnt and,

«

‘3‘1 recruitment process and the same can be. conducted separately also
” 72 So far as the grounds taken regardlng re- examrnatlon held on
144 2012, it has been averred that some appllcant have rnrtlally created
chaos at the venue of the examlnatlon and one of them might have carried
papers with him surreptltrously although the same was not allowed to be
L . taken out and the applicants have produced that pcrper and airerred the

ground of leakage of paper. It has been further stated that pnntrng of the

paper was done ve_ry confidentially directly under the eupervrsron of'Board of

i

i

ly that Shn Om Prakash, appllcant in OA No. 117/2013 was tcreatrng

t . . ,I
t’/{he examination. Hence the civil pollce lnterrupted and the candldete was

t :
asked to leave the venue. The mcrdent rn the exammatlon centre was very

l
\ I :
: r well planned move by some mrsoreants as they hav_eunrtlally cr_eat_e_d chaos

at the venue.

l The sum and substance of all the replles is thet’ re—examinatlon was

l i
i

conducted in a very fair and transparent manner and the 1competent

authorrty was within the oompetence to re -conduct the examrnatlon on' the
l

basis of the flndrngs of the Board of 5 ofﬁcers and, therefore, ;there is

| . nothrng illegal and irregular i in re-cond.uctrng the examrn_atlon.

71t has been further averred in the. counter that the vacancies were.

therefore, it is not necessary to conduct this recrultment with all India’

fﬂcers ensuring complete secrecy lt‘has been; speclﬁcally stated ln-the

‘t

™
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8. The rejomder submrtted by some of the applicants contains more or_ :
\less -same facts and reiteration of allegatrons of favoritism and nepotlsm
except in OA No.117/2013 ﬁled by appltoant Om Prakash wherein in the
'counter‘afﬁdavit i.t-has been stated that the personvnaﬁmed Shri Mool Singh
has never rn_ade complaint against the first process of examinatiqn held on
2,9.2012 and no such person namely Mool Singh ever remained the
Prestdent of the MES Workers Associatton.-

9. Heard the counsel for the parties The main 'conte'ntionv of the
apphcants regarding cancellation of earlrer exammatron and rssuance of the
advertisement dated 14.2. 2012 for re- conductrng ‘the examrnatron and to
.cancel the entire process ot earlier se_lectron process and.togdrrect th_e

respondents to declare the result on the basis of the-marks obtained in the.

earlier examination is that the ‘question papers Whiie condu‘cting re-

examrnatron were leaked and this !eakage of questron papers rs sufﬁcrent

ground to declare the second process rllegal and therefore thei applrcants .

clarm to drrect the respordonts to decI°r° the resu't of the earlrel

examination. Counse! for the appllcant further contended that the ﬂrst

examination process was re- conducted Wrthout proper applrcatron of mmd

reasons and genuxne grounds is unsustarnable rn‘the eyes: of law In

’support of his contention, he has relied. -upon the. judgment of the Hon ble'

"Apex Court in the case of Chairman, AH lndra Rarlway Recrurtment board

and Another vs, K: Shvam Kumar and Others reported in (2010) 6 SCC 614




ey
0
!

and in the case of East Coast Railway and Ancther vs. Mahadev Appa Rao

and Others, reported in (2010) 7 SCC 678,

~

10,  Onthe Contrarv, 'the counsel for the respo"ndents:contended that one
Shri Om Prakash along with other persons created chaos initially at the
, examination“ centre -and’ after interruption by the civil police, Shri Om
Prakash was debarred from appeanng in'the examrnatron and dunng that
nuisance period or chaos Shrl Om Prakash managed to brrng out the paper
with him and that paper has been produced, Which does not amount to
teak'age of paper because after that incident he was not alloWed tov'a?pp,ear in
the exammatlon The counsel for the applrcants further Contended that the
Ieakage must be prlor to the examrnatlon and if’ dunng the course of

examrnatlon some mrschref has been commrtted by- any candrdate rt does

not amount to Ieakage of questron paper

- We have perused the Judgments cited by the counsel for the

. apphcants

So far as mal practrce and decis ron?to re -Mnd,ufet of & rnatron is

.. Concerned we have perused the materral avallable on record and rn our

foonsrdered view, the Board compnsmg of 5 offrcers reported rrregulanty and

"'-_' : competent authorrty after appllcatton of m|nd ordered to Te- conduct the

_/',

" examination. 1t is “settled position . of law that - on ﬂrmsy grounds -such
t
examination cannot be.cancelled, but where the competent authorrty verified

the faots from record or an inquiry howsoever summary the same may be it
: t N . } 3 [

is possrbte for the competent authorrty to: take a deor ron, that there are

[

good reasons for making the order _wh;:roh E-_the autho_n.ty eventually;makes.

.
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Accordingly. the facts of present case are different from the cases cited by

the applicants.

'1_2'. Counsel for the applicants further relied upon the judgment of the

Hon'ble Supreme Court in the-case of Inderpreet Singh Kahlon'and Others

vs. State of Punjab and Others, reported in (2008) 11:SCC 356, but looking

to the enqulry report which was perused by the Court whlle consrderlng the

interim relief, the facts of this case are. entirely dlfterent from that of the

‘*--,)\present case.

" flr& Counsel for the applicant further contended that 'applicants‘

s A

v_,;%parﬂcrpatlon in the second examlnatlon cannot be said to be acqulescense
The counsel for the respondents does not controvert thrs contentlon in view

" of the judgment of the Hon'ble Supreme Court in the ¢ase of Ra_rrles,h Kumar

vs. High Court of Delhi and Another reported in (2010) 3 SCC 104:

14 So far as other grounds averred in the OAS are concerned there are = .

specrflc allegatrons regarorng mal plactlce arbltrarmes an d otl‘_er :"nala_—ﬁde_
action on the part of the respondents and it has becn admrtted durlng the
course of arguments that almost all the appllcants who appeared in the

S e g grlier - examlnatlon ‘have: beenscalledsto appear: ln the second examrnatlon

except Shn Gaurav Jangrd but in the counter flled‘ by the respondents it

- _ has been specrﬂcally averred that re- conductrng of e,(amlnatlon started right
l
from the stage of scrutinizing of appllcatlons forms and if the candldate s

form was not found in terms of the advertlsement that appllcant has not
) B

" been issued call letter for the ertten examlnatlon Therefore the grounds

- taken by the appllcants ln this context do not carry any force. Counsel for
l
the applrcants although pleaded that one appllcant who had earller not




appeared in the examination, wés allowed to appear in the second
examihation at Jodhpur centre, but the counsel for the applicant during the
\coq[se of arguments could not verify the details of such person, therefore,
the avérment made in the application appear. to be vague. Si'milarly the
a‘verments regarding arbitrariness, malafideness andﬁyal—pra@]ce;averred in

the applications are also vague and incorrect.

15. - C.ounscl for thc.applicants contended violation:of'thcprov-isjioh_s of'the
reservation policy, but on the contrary, cbunsel for the responde;ht:s‘denied
this fact. We have pcrused the advenisemcnt issued by the cescondent
department and in the advertisement itself.it-has been m'entionééd‘ that no
: minimcm marks are required in fhe»writtcn'tjest to call for interview ahd as far
as possible 5 times of the vécancies, the persons; Will_be caj!le‘,d in the

interview and if in some categories less persons: have -been declared

successful in written examination; it cannot be said that respondents have

not followed the reservation policy beoause ultimately. the reservation point

" determined- at the zonal level Therefore this’ argument of the counsel for

the applicants that now the re- exammatlon cannot be conducted for one .

headquarter only is not sustalnable in-the eyes of Iaw.;

M

17. - Counsel for the applicant further..-contended-tfgi;at there is no specific

order of cancellation of the earlier examination, but iwe are not:inclined to

\"i-
BRI : : i

separate ‘status in conductmg the eXamination T-hus vacancies were alsos.



accept this argument ‘because re-conduction- of examination automatically
. pre-supposes cancellation of the earlier examination and there is'no need to

\S‘peciﬁcal!y cancel the earlier examination. Thus, this argument does not

carry any force.

| 18. V\A/_c;e”have considered rival contention of both thé parties, /}Ithough the

applicants have averred in their OAs_,the fact of favoritism, népotis/m and

other all_egatidns.but such averments_made"in‘_thea‘OAé are vaigue_ and no

‘1")\ o épeciﬁc allegéticn has been made againi.st any officer. Mor'eovér,ithere‘ are
' vagt\le averments in these applic‘atiqns that sofne of the;,qa'ndidates

| ‘appeared at Jai'salmer in .t.he _eariier;exam'iniatior\: and t-heyéhave been

allowed in the second eXaminatidn at ;Jddhpur, ‘but no SLIéh,- _cjoc,;umentbary

evidence has been produced by the ‘applicants. In addition to'it, so far
issuance of call letter in the second examination to:Shri Gaurav. Jangid is
concerned, it has been replied-in the counter that as the entire brpcess has

. ‘be'en» 'rté'—sté‘rtec‘idfrbim t_he stagé of scruti'ny of.éppii;(:ation forms, ;therefore,

some persons have not been issued cal! letters as their application form was
found ‘incomplete. Therefore, any -allegation’ of malafideness o
p - A 1 H } g"‘ J. A

ta rariness cannot be sustained.

A9. __We h ayﬁ_ema_lsQ_"Qfa.,rtuge_d.,ihe‘_enq,uii«r\y_wrvgp_ortv and _the- original ;od_r_np laint

# " received regarding fa*vorﬁlswm lntheflrsjtexamlna lonlt is. settled E)r]ncipleof
.-~ - law that where thehééaipetéﬁ't authority verifjedfhé Efacté from rfgac:ford,ef any
inquiry howsoev.erf.sumrhary‘_ the, same .may be ;it’,;is possijble fo;r ‘the

competent authority to take a decision that ther,;é are good ;Areas’ons for

nﬁaking ‘the” order which the authority. gvéntual]y makes. Adcé)r_@ingly,-the

reasons mentioned in the enquify repert by the:t ompe{ent au_iihc;)rity to re-




20. - So far as cé_ntention regarding reservation point is concerned, it is
“well settled principle of law that after finalization of the recruitment process,
reservation p'ol_icy shall’ be complied with, theréfore,:at thié stage, merely
after declaration of result of the written »examinatioﬁ, it cannot be said that

reservation policy has not been. complied with.

21. . Sofar as failure of applicahts in_the examination and pass'iing of some
of other candidates as evidence of_.unféimess is conc:efnéd, in the’abseﬁce
of ény §pecific allegation or speciﬁc malice on the part of ény;o:fﬁcer th.e
same cannot be accepted as proof and, therefore; the Contentio'p raised by

" theapplicants can not sustain in thé eyes of law. °

22, In totality of the above discussions, in our censidered view, all the

"OAs lack'merit and the same are ,acE:Ordingly'dism_issgad.

_)(Meie_n,a]g.shivslatioo ja)_.
Administrative Member
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